SLP(C) No. 892 CF 2003
| TEM No. 5 Court No. 5 SECTI ON XV

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No.892/2003
(From the judgenent and order dated 05/12/2002 in SBCTP 24/01
of The H GH COURT OF RAJASTHAN AT JODHPUR)
VI SHAL KUMAR Petitioner (s)
VERSUS
KAI LASH KUVARI Respondent (s)

(Wth prayer for interimrelief and office report)
( Wth Appln(s). for exenption fromfiling OT. )

Date : 31/01/2003 This Petition was called on for hearing today.
CORAM :

HON BLE MR, JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE BRI JESH KUVAR

For Petitioner (s)M. V. Bandhu, Sr. Adv.
M. J.C Khurana, Adv.
M. | ndra Makwana, Adv.
For Respondent (s)
UPON hearing counsel the Court nade the foll ow ng

ORDER

The Special Leave Petition is disnm ssed.

( P.D. Balodi )( Radha R Bhatia )
Court Master Court Master



